
FORM A 

PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary 

Liquidation Process) Regulations, 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF: 

GERMAN CENTRE FOR INDUSTRY AND TRADE DELHI PRIVATE LIMITED 

 

1. NAME OF THE CORPORATE 

PERSON 

GERMAN CENTRE FOR INDUSTRY 

AND TRADE DELHI PRIVATE 

LIMITED 

 

2. DATE OF INCORPORATION OF 

CORPORATE PERSON 

06/06/2008 

3. AUTHORITY UNDER WHICH 

CORPORATE PERSON IS 

INCORPORATED 

REGISTRAR OF COMPANIES, 

DELHI (duly registered under 

Companies Act, 1956) 

4. CORPORATE IDENTITY 

NUMBER OF CORPORATE 

PERSON 

U74140DL2008FTC179207  

5. ADDRESS OF CORPORATE 

PERSON: 

 

Registered Office: 1 A-D VANDANA 

11, TOLSTOY MARG, NEW DELHI-

110001, INDIA. 

 

Principle Office: BUILDING NO.-9, 

TOWER-B, LEVEL-12, DLF CYBER 

CITY, PHASE-3,GURGAON-12200, 

INDIA. 

6. LIQUIDATION 

COMMENCEMENT DATE OF 

CORPORATE PERSON 

11TH JANUARY 2021 

7. NAME, ADDRESS, EMAIL 

ADDRESS, TELEPHONE 

NUMBER AND THE 

REGISTRATION NUMBER OF 

THE LIQUIDATOR 

NAME: MR. BIPIN GARG 

 

ADDRESS: 506, MERCANTILE 

HOUSE, 15, KASTURBA GANDHI 

MARG, NEW DELHI 110001. 

 

EMAIL ADDRESS: 

bipin.garg@me.com  

 

TELEPHONE NUMBER: 

9910694826  

 

REG. NO.: IBBI/IPA 001/IP-

P/1940/2020-2021/13026. 

8. LAST DATE FOR SUBMISSION 

OF CLAIMS 

10th FEBRUARY, 2021 

mailto:bipin.garg@me.com


 

Notice is hereby given that German Centre For Industry And Trade Delhi Private Limited has 

commenced voluntary liquidation on Monday ,11th January, 2021. 

The stakeholders of German Centre For Industry And Trade Delhi Private Limited are hereby 

called upon to submit a proof of their claims, on or before Wednesday, 10th February, 2021, 

to the liquidator at the address mentioned against item 7. 

The financial creditors shall submit their proof of claims by electronic means only. All other 

stakeholders may submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties. 

 

                                               Sd/- 

Sd/- 

Date:- 12.01.2021                                                                Bipin Garg  

Place:- Delhi                                                                   Liquidator 

REG. NO.: IBBI/IPA 001/IP-P/1940/ 

2020-2021/13026  

*Forms may be downloaded from https://www.ibbi.gov.in/home/downloads 

 


